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CENTRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCH

i:;„P_ No„ 15 of 1997 ^
in

0,. A- No. 401 of 1995

New Delhi, dated the 2nd July,, 1997

HOfrBLE MR: S.R.- ADIGE, MEMBER (A)
MON'BLE MRS. LAKSHMI SWAMINATHAN, MEMBER (J)

S hi ri K r i s h a n Lai,

S / o 1 a t e S h r i H a r n a rn D a s ,
Technical Asst. Postmortem Theatre.

GTB Hospital,
Shahdara.,.

D e 1 hi i -110092.

By Advocate: Shri G.K. Aggarwal

VERSUS

1. Shri Rornesh Chand.,^
Secretar-y (Medical) ,
Govt. of NCT of Delhi,
Delhi-110054.

2 . Dr. P . - L.., D h i n g r a ,,
Med i ca 1 Su per i n ten den t. ,,
GTB Hospital, Shahdara,
Del hi-110092.

3. Dr. A.C. Mu1i ick ,
M e d i c a 1 Sup e r i n t e I'l d e n t,

C i V i 1 Hosp i ta 1, Ra j pu r Ro'ad
Del hi-110054.

B y A d V o c a t e: Shri Su rat Sin g h

\

■PETITIONER

RESPONDENTS

ORDER (ORAL)
HON'BLE MR. S.R. ADIGE. MEMBER (A)

Heard. .. .

2 ,, B o t h C O u n s e 1 a g r e e that n o t h i n g s. u r v i v e s i n

CP-15,/97 in OA-401/95. Accordingly C.P. No. IS,..''97 is

dismissed and the notices against, the Respondents • are

- discharged.

( M r s . L a h s h m i S. w a m i n a t h a n )
Member (.J)
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(S.R., Adige)
Member (A)
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